Dak Register For Month Starting on 01/06/2022

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Date
Diar | of
y No. |Recei

pt

1782/ 01/06
2022 /2022

1783/ 01/06
2022 /2022

1784/ 01/06
2022 /2022

1785/ |01/06
2022 /2022

1786/ 01/06
2022 /2022

1787/ 01/06
2022 /2022

1788/ 01/06
2022 /2022

1789/ 01/06
2022 /2022

1790/ /01/06
2022 /2022

No./Name of
Document Received

NIL DTD 30/5/2022

NIL DTD 1/6/2022

F.NO.A-
19(1)/PERS.FILE/BS-
AR/2021 DTD 31/5/2022

F.NO.
01/CESTAT/BANG/BSS.
DTD 1/6/2022

F.NO.01/CESTAT/HYD/E
STT/17-11 DTD 26/5/2022

F.NO.33/CESTAT/BANG/
OSP DTD 31/5/2022

NIL DTD 1/6/2022

F.NO.07/STAT/CESTAT/
KOL/09 DTD 31/5/2022

F.NO.07/STAT/CESTAT/
KOL/09 DTD 31/5/2022

Head)

Source

SEEMA
SADANA,
SPS

DEVENDER
(UDC)

MOHINDER
SINGH,DR

DR,
CESTAT,
BANGALO
RE

DR,
CESYAT,
HYDERAB
AD

CESTAT,
BANGALO
RE

ARCHANA,
STENO-II

DY

REGISTRA
R, CESTAT,
KOLKATA

DY
REGISTRA

Act Li
ion | n
Ta | k
ke |Fi
n |le

Section
Particulars to
of documents | which
sent

Name

AR(A

Memorandum
dmn)

AR(A

Casual leave
dmn)

Relieving
Order

AR(A
dmn)

Forwarding of
Joining report
of Sh
Balasubraman
i S, AR

Renewal of
Lease
agreement for
CESTAT,
Hyderabad

Gem for
supplying of
two
Stenographer

Permission for
deletion
modification
of uploaded
order

Report for E-
hearing
application
May 2022

Monthly
statement of

AR(A
dmn)

AR(A
dmn)

PA

PAto
Registr
ar

DR(J)

DR(J)



1791/ /01/06
2022 /2022

1792/ 01/06
2022 /2022

1793/ 01/06
2022 /2022

1794/ 01/06
2022 /2022

1795/ |02/06
2022 /2022

1796/ |02/06
2022 /2022

1797/ 02/06
2022 /2022

1798/ 02/06
2022 /2022

F.NO.07/STAT/CESTAT/
CAL/06 DTD 01/5/2022

F.NO.06/19/MONTHLY -
STATEMENT/CESTATI/C
HD-2020-2021 DTD
1/6/2022

F.NO.08/01/PHY -
HEARING/CESTAT/CHD
-2022 DTD 1/6/2022

C.NO.IV(18)03/REF/NCL/
REWA/T/2020 DTD
26/5/2022

NIL DTD 1/6/2022

NIL DTD 1/6/2022

NIL DTD 1/6/2022

CESTAT/AHD/PER/73/20
18/206 DTD 27/5/2022

R, CESTAT,

KOLKATA |hearing for the
month of May

DR,
CESTAT,
KOLKATA

DR,
CESTAT,
CHANDIGA
RH

DR,
CESTAT,
CHANDIGA
RH

R.P.
MEENA,
ASSISTANT
COMMISSI
ONER,
CGST

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

SANTOSH
KUMAR
TIWARI, AR

physical

2022

Institution,

Disposal and
Pendency etc
for the month
of May 2022

Report for -
hearing
application
May 2022

Monthly
statement of
physical

hearing for the

month of may
2022

Filling of

Appeal before

the Honble
CESTAT

Sanction of
Rs. 27000

Sanction of
Rs.
12,42,508/-

Sanction of
Rs. 5025/-

Intimation for
appearing in
M/D (LDC)
exam in r/o
Shri Vipul
kannick,
MTC,
CESTA¢,
Ahmedabad

DR(J)

DR(J)

DR(J)

AR
(Centr
al
Regist
ry)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1799/ 02/06
2022 /2022

1800/ |02/06
2022 /2022

1801/ 02/06
2022 /2022

1802/ |02/06
2022 /2022

1803/ /02/06
2022 /2022

1804/ /02/06
2022 /2022

1805/ |02/06
2022 /2022

1806/ |02/06
2022 /2022

1807/ /02/06
2022 /2022

1808/ |02/06

NIL

NIL DTD 31/5/2022

NIL DTD 1/6/2022

F.NO.17(1)/MS/CESTAT/
ALD/2018-19 DTD

01/06/2022

F.NO.17(1)/MS/CESTAT/
ALD/2018-19 DTD

01/06/2022

NIL

NIL DTD 1/6/2022

F.NO.

21/CESTAT/HYD/M-
STAT/15 DTD 2/6/2022

F.NO.

21/CESTAT/HYD/M-
STAT/15/140 DTD

2/6/2022
NIL

MANWAR
SINGH,
ubDC

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

DR,
CESYAT,
HYDERAB
AD

DR,
CESYAT,
HYDERAB
AD

DR,
CESYAT,
HYDERAB
AD

DY.

Leave
application

Weekly Order

dispatch
statement
from
23.5.2022 to
27.5.2022

Report of E-
hearing
applications
May 2022

Pendency of
Single
Member
Bench cases

Bench wise
disposal of
cases during

month of May

2022

Monthly
Statement
FOR May
2022

Monthly
report for E-
hearing
Disposal
application
May 2022

Monthly
statement of
physical

hearing for the
month of May

2022

Monthly
Statement
FOR May
2022

Physical

DR(J)

DR(J)

DR(J)

DR()

DR(J)

DR(J)

DR(J)

DR(J)

AR(A
dmn)



2022 /2022

1809/ |02/06
2022 /2022

1810/ /02/06
2022 /2022

1811/ |02/06
2022 /2022

1812/ 02/06
2022 /2022

1813/ /03/06
2022 /2022

1814/ 03/06
2022 /2022

1815/ |03/06
2022 /2022

1816/ |03/06
2022 /2022

1817/ 03/06
2022 /2022

1818/ /03/06
2022 /2022

NIL

NIL

NIL DTD 2/6/2022

CESTAT/AHD/7TH CPC-

PAY

FIXATION/11/2016/200

DTD 25/5/2022

F.NO.A-

20(3)/PERS.FILE/SK-
LDC/CESTAT/CHE/2020

DTD 31/05/2022

NIL DTD 3/6/2022

NIL DTD 2/6/2022

F.NO.01/CESTAT/BANG/

KCK

NIL DTD 2/6/2022

F.NO.01/CESTAT/BANG/

OE

REGISTRA
R (SINGLE
MEMBER
APPEAL

BRANCH)

P.DINESHA,
M(QJ)

SULEKHA
BEEVIC.S,
M(@)

P.K.CHOUD
HARY,
MEMBER(J)

SANTOSH
KUMAR
TIWARI, AR

MOHINDER
SINGH,DR

HIRA LALL,
DRIVER

JYOTI, LDC

CESTAT,
BANGALO
RE

JYOTI, LDC

CESTAT,
BANGALO

hearing Cause
list

Monthly

Disposal
Statement of |PA
Appeal of

May 2022

Monthly

Disposal
Statement of |PA
Appeal of

May 2022

Monthly

Disposal
Statement of |PA
Appeal of may
2022

Pay Fixation

order PA

Examining
and reporting
details in r/o
Shrii Shambhu
Kumar, LDC

Leave
application

Submission of
APAR for the
period of
5/6/2020 to
15/4/2021

Sanction of
Rs. 20,903/-

Admission in

BLIS

Sanction of
Rs. 1,00,000/-

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)
AR(A
dmn)



1819/ 03/06
2022 /2022

1820/ |03/06
2022 /2022

1821/ /03/06
2022 /2022

1822/ 03/06
2022 /2022

1823/ 03/06
2022 /2022

1824/ 03/06
2022 /2022

1825/ /03/06
2022 /2022

1826/ 03/06

F.NO.PF/CESTAT/MUM

DTD 30/5/2022

NIL DTD 2/6/2022

NIL DTD 3/6/2022

F.NO.CESTAT-AHD/E-
HEARING/2020/172 DTD

03/06/2022

F.NO.CESTAT-
AHD/INWARD/172 DTD

03/06/2022

NIL

F.NO.CESTAT-
AHD/INWARD/172 DTD

03/06/2022

NIL

RE

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

RAVIDUTT
SHARMA,
ACCOUNT
ANT

PUSHKAR
SINGH,
MTS

DR,
CESTAT,
AHMEDAB
AD

DR,
CESTAT,
AHMEDAB
AD

CESTAT,
AHMEDAB
AD

CESTAT,
AHMEDAB
AD

CESTAT,

Application
for nomination
for course
code Gem-01

change of
declaration of
place of visit
from Port
Blair to New-
Guwahati for
LTC in liew of
Home town
for the block

Avail
Compensatory
Leave

Report for e
hearing appeal
& applications
for period
w.e.f.
01/05/2022 to
31/05/2022

Report for

physical

hearing appeal  DR(J)
&

Applications

Pendency
Statement for
the month of
May 2022

Statement
pendency,
institution and
disposal of
appeals and
stay
applications

Pendency

DR(J)

DR(J)

DR(J)

DR(J)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2022 /2022

1827/ 03/06
2022 /2022

1828/ 03/06
2022 /2022

1829/ 03/06
2022 /2022

1830/ |03/06
2022 /2022

1831/ /03/06
2022 /2022

1832/ 03/06
2022 /2022

1833/ /03/06
2022 /2022

1834/ 03/06
2022 /2022

1835/ /03/06
2022 /2022

F.NO.01/CESTAT/BANG/

RR DTD 3/6/2022

F.NO.01/CESTAT/BANG/

RR

NIL

F.NO.6/17/WEEKLY-

STATEMENT/CESTATI/C
HD-2020-11 DTD 3/6/2022

F.NO.01/CESTAT/BANG/

RR DTD 2/6/2022

NIL DTD 3/6/2022

NIL

NIL

NIL DTD 3/6/2022

BANGALO
RE

CESTAT,
BANGALO
RE

ASSISTANT
REGISTRA
R, CESTAT,
BANGALO
RE

DR,
CESTAT,
CHENNAI

DR,
CESTAT,
CHANDIGA
RH

AR,
CESTAT,
BANGALO
RE

SPSTO
HON
PRESIDENT
, CESTAT

ASSISTANT
REGISTRA
R
(CENTRAL
REGISTRY)

DY/ASST.
REGISTRA
R
(CENTRAL
REGISTRY)

ANIL
CHOUDHA

appeals for the
month of May
2022

Monthly
Report of List
of Physical
hearing for
May 2022

DR(J)

Monthly
Report for E-
hearing for
May 2022

DR(J)

Pendency
appeals for the
month of May
2022

Weekly
statement of
the matters for
E-hearing
Pendency
Statement for

the month of
May 2022

sanction a sum

of Rs. 2500/- |Accoun
for meeting |t

out of Section
expenses

Central
registry cause
list for
Physical
Hearing of
defect cases

Central

registry cause

list for PA
physical

hearing

Permission for |PA to
Pronounceme |Registr

DR(J)

DR(J)

DR(J)

PA



1836/ |03/06
2022 /2022

1837/ /06/06
2022 /2022

1838/ /06/06
2022 /2022

1839/ /06/06
2022 /2022

1840/ |06/06
2022 /2022

1841/ 06/06
2022 /2022

1842/ /06/06
2022 /2022

1843/ /06/06
2022 /2022

1844/ /06/06
2022 /2022

1845/ |06/06
2022 /2022

1846/ 06/06
2022 /2022

NIL

NIL DATED 03.06.2022

F.NO.05/CESTAT/BANG/

RENT

NIL DTD 3/6/2022

NIL DTD 6/6/2022

NIL DTD 6/6/2022

NIL DTD 6/6/2022

NIL DTD 6/6/2022

NIL DTD 6/6/2022

NIL DTD 6/6/2022

NIL DTD 6/6/2022

RY
MEMBER

()

REKHA
SHEKHAW
AT,PATO
PRESIDENT

RAVI
PRAKASH,
CGSC

CESTAT,
BANGALO
RE

CESTAT,
CHANDIGA
RH

RANJU
MADHRA,
SPS

LAKHWIND
ER DHULL,
ubC

RAKSHA
SAHU, UDC

TEJO SHRI,
STENO GR-
I

JYOTI, LDC

RANJU
MADHRA,
SPS

ARPIT
JAIN,MTS

Monthly
Disposal
Statement of
Appeal of may
2022

PA

Admini
stration
Section

W. P.N. K.
Bajpai

Sanction of
Rs. 4,00,049/-

Sanction of
Rs. 47329/-

Joining Report

Intimation of
selection -
regarding
Intimation of

selection -
regarding

Extension of
CCL for One
week 6th June
to 10 June

Medical
Reimburseme
nt claim

Intimation on
telephone by
Mrs. Tejo
shree,
regarding
extension
leave

Request for  |Admini
verification of |stration

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)



1847/ /06/06
2022 /2022

1848/ /06/06
2022 /2022

1849/ /06/06
2022 /2022

1850/ |06/06
2022 /2022

1851/ 06/06
2022 /2022

1852/ |07/06
2022 /2022

1853/ /07/06
2022 /2022

NIL DTD 3/6/2022

NIL DTD 3/6/2022

NIL DTD 6/6/2022

NIL DTD /6/2022

NIL

NIL DTD 31/5/2022

F.NO.04/CESTAT/HYDI/S
K/15/138 DTD 30/5/2022

ASSISTANT
/DEPUTY
REGISTRA
R, CESTAT,
MUMBAI

REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

CJ
MATHEW
MEMBER
(TECHNICA
L)

CJ
MATHEW
MEMBER
(TECHNICA
L)

S.K.PATI,
M(@)

S
BHOWMIC
K, UNDER
SECRETAR
Y TO GOI

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

accommaodatio |Section
n at Indore
Holiday Home

Submission of
monthly
statement for
the month of
May 2022.

DR(J)

Case No.

CEAC-15/19 DRE)

Permission for PA to
Pronounceme |Registr
nt ar

Permission for PA to
Pronounceme |Registr
nt ar

Monthly
Disposal
Statement of
Appeal of
May 2022

PA

Confirmation
of Assistant
Registrar,

AR(A
dmn)

Forwarding of
request of Sh.
Suresh
Kumar, Court
Master for
issuance of
NOC for
Indian
passport

AR(A
dmn)



1854/ 07/06
2022 /2022

1855/ 07/06
2022 /2022

1856/ 07/06
2022 /2022

1857/ 07/06
2022 /2022

1858/ 07/06
2022 /2022

1859/ 07/06
2022 /2022

1860/ |07/06
2022 /2022

1861/ 07/06
2022 /2022

1862/ 07/06
2022 /2022

1863/ /07/06
2022 /2022

1864/ 07/06
2022 /2022

NIL DTD 8/4/2022

NIL DTD 6/6/2022

NIL DTD 6/6/2022

NIL DTD 6/6/2022

NIL DTD 31/5/2022

NIL DTD 2/6/2022

NIL DTD 3/6/2022

NIL DTD 6/6/2022

F.NO.05/CESTAT/BANG/
WATER

NIL DTD 6/6/2022

NIL DTD 6/6/2022

RAJEEV
SHARMA,
DY.
DIRECTOR
(HR)

ADMIN
SECTION

ATIN
SHARMA,
MTS

DOROTHY
JOSEPH,
STENO
GRADE |

RAMESH
NAIR, M(J)

P.K.CHOUD
HARY,

MEMBER(J)

P.DINESHA
M(J)
RACHNA
GUPTA,
M(J)
CESTAT,

BANGALO
RE

HEMANT
KUMAR,
STENO
GRADE-I

ANJANI

Sanction
Order

Reply to the
Memorandum
Dated
27/5/2022

Reply to the
Memorandum
Dated
27/5/2022

Reply to the
Memorandum
Dated
27/5/2022

Relaxation for
purchasing air
tickets from
authorized
travel agent
for my official
tour to
Bangalore

Joining Report

' |[Earned leave

Joining Report

sanction of Rs.
20,844/-

1 day CL

Leave
application

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1865/ |07/06
2022 /2022

1866/ |07/06
2022 /2022

1867/ 07/06
2022 /2022

1868/ 07/06
2022 /2022

1869/ |07/06
2022 /2022

1870/ 07/06
2022 /2022

1871/ |07/06
2022 /2022

1872/ 07/06
2022 /2022

1873/ 07/06
2022 /2022

NIL DTD 6/6/2022

F.NO.A-

20(3)/PERSONAL.FILE/S

K-

LDC/CESTAT/CHE/2020

DTD 1/6/2022

F.NO.01/CESTAT/BANG/
BSS DTD 1/6/2022

NIL

NIL

NIL

NIL

NIL

NIL

PARMOD
KUMAR,
STENO. GR.
I

MOHINDER
SINGH,DR

DEPUTY
REGISTRA
R CESTAT,
BANGALO
RE

P.V.SUBBA
RAO,
MEMBER(T

)

ANIL
CHOUDHA
RY
MEMBER

()

RACHNA
GUPTA,
M(@)

P.DINESHA,
M(QJ)

SULEKHA
BEEVIC.S,
M(QJ)

P.K.CHOUD
HARY,
MEMBER(J)

Casual leave

Customer
feedback
survey from-
reg

Forwarding of
application for
credit of un-
avaling
joining period

Confidential

Monthly
Disposal
Statement of
Appeal of
May 2022

Monthly
Disposal
Statement of
Appeal of
May 2022

Monthly
Disposal
Statement of
Appeal of
May 2022

Monthly
Disposal
Statement of
Appeal of
May 2022

Monthly
Disposal
Statement of
Appeal of
May 2022

PA

PA

PA

PA

PA

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1874/ 07/06
2022 /2022

1875/ 07/06
2022 /2022

1876/ 07/06
2022 /2022

1877/ 07/06
2022 /2022

1878/ 07/06
2022 /2022

1879/ 07/06
2022 /2022

1880/ |07/06
2022 /2022

1881/ |07/06
2022 /2022

NIL

NIL

NIL

NIL

NIL DTD 6/6/2022

NIL

F.NO.1/1/2019-
NOM(CHSL-2019) (L05)
DTD 1/6/2022

NIL DTD 6/6/2022

C.J.MATHE
W, M(T)

AJAY
SHARMA,
M(J)

P.V.SUBBA
RAO,
MEMBER(T

)

ANIL
CHOUDHA
RY
MEMBER

()

SHENAJ
BANO,
STENO GR-
I

JIGNESH
CHAUDHA
RY,
SECTION
OFFICER,P
ROTOCOL

UNDER
SECRETAR
Y

DOROTHY
JOSEPH,
STENO

Monthly
Disposal
Statement of
Appeal of
May 2022

Monthly
Disposal
Statement of
Appeal of
May 2022

Monthly
Disposal
Statement of
Appeal of may
2022

Permission for
re-listening

Permission for
deletion
modification
of uploaded
order

Wireless/Fax
message

CHSL
examination,
2019-
forwarding
ossier(s) of
selection
candidates for
the post of
LDC(L05)-
reg.

Re-
imbursement

PA

PA

PA

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

Admini
stration
Section

Accoun
t
Section



1882/ 07/06
2022 /2022

1883/ /07/06
2022 /2022

1884/ 07/06
2022 /2022

1885/ |07/06
2022 /2022

1886/ |07/06
2022 /2022

1887/ 07/06
2022 /2022

1888/ 07/06
2022 /2022

1889/ 07/06
2022 /2022

1890/ /07/06
2022 /2022

NIL

F.NO.01/DISPOSAL

STATEMENT/CESTAT/M

UM DTD 6/6/2022

F.NO.7(STAT)CESTATI/C
AL/06/65 DTD 01/06/2022

F.NO.07(STAT)CESTAT/
KOL/09 DTD 31/05/2022

F.NO.D-6(1)/E-

HEARING/CESTAT/CHE/

2020

F/NO. D-6(1)/DISPOSAL

STATEMENT
/BENCH/2017 DTD
3/6/2022

F.NO.07/STAT/CESTAT/
KOL/09 DTD 31/5/2022

NIL

F.NO.21/CESTAT/HYD/M

-STAT/15/140 DTD

GRADE |

DEPUTY
REGISTRA
R CESTAT,
CHANDIGA
RH

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
KOLKATA

DR,
CESTAT,
KOLKATA

MOHINDER
SINGH,DR

MOHINDER
SINGH,DR

DR,
CESTAT,
KOLKATA

DR,
CESYAT,
HYDERAB
AD

DR,
CESYAT,

Statement
showing break
up of pending
appeals for the
month of
May-2022

Statement of
physical
hearing of
Appeals for
the month of
May 2022

Institution,

Disposal and
Pendency etc
for the month
of May 2022

Report for -
hearing
application
May 2022

Monthly
Report of List
of E-hearing
cases

Statement of
physical
hearing May
2022

Monthly
statement of
physical
hearing for the
month of May
2022

Yearwise
break-up of
cases for the
month of Jan
2022

Monthly
Statement

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)



1891/ 07/06
2022 /2022

1892/ 07/06
2022 /2022

1893/ 07/06
2022 /2022

1894/ 07/06
2022 /2022

1895/ 07/06
2022 /2022

1896/ |07/06
2022 /2022

1897/ 07/06
2022 /2022

1898/ 07/06
2022 /2022

2/6/2022

F.NO.21/CESTAT/HYD/M
-STAT/15/139 DTD

2/6/2022

NIL DTD 7/6/2022

CESTAT/AHD/OUT/22/22
/222 DTD 6/6/2022

F.NO.A-44(6)/GPF-
UP/CESTAT/CHE/2010

DTD 6/6/2022

F.NO.

33/CESTAT/BANG/OSP

F.NO.33/CESTAT/BANG/

OSP

NIL DTD 6/6/2022

NIL

HYDERAB
AD

DR,
CESYAT,
HYDERAB
AD

PARMOD
KUMAR,
STENO. GR.
I

SANTOSH
KUMAR

FOR May
2022

Monthly
statement of
physical
hearing for the
month of May
2022

Casual leave

Information of
outsourcing
posts of
Stenographer

TIWARI, AR (& MTS inr/o

MOHINDER
SINGH,DR

CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

MOHINDER
PAL SINGH

S.K.MOHA
NTY M(J)

CESTAT,
Ahmedabad

Forwarding of
GPF
withdrawal
application

Regarding
inability in
providing of
steno because
of the low
salary package
vide Gem
contract

Forwarding of
data for
outsourced
personal for
F.Y 2022-23

Loss of ID

pensions card |Section

Monthly
Disposal
Statement of
Appeal of
May 2022

DR(J)

CT

PA

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1899/ 07/06
2022 /2022

1900/ |07/06
2022 /2022

1901/ |07/06
2022 /2022

1902/ |07/06
2022 /2022

1903/ /07/06
2022 /2022

1904/ 07/06
2022 /2022

1905/ |08/06
2022 /2022

1906/ 08/06
2022 /2022

1907/ 08/06
2022 /2022

NIL

NIL

NIL

NIL

F.NO.01/CESTAT/HYD/E
STT/17-11 DTD 07/06/2022

CESTAT/AHD/ADMN/TO
UR/08/2013/228 DTD
716/2022

NIL DTD 8/6/2022

NIL DTD 8/6/2022

NIL DTD 8/6/2022

SANJIV
SRIVASTA
VA,
MEMBER(T

)

RAJU, M(T)

P.ANJANI
KUMAR,
M(T)

RAMESH
NAIR, M(J)

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

DR,
AHMEDAB
AD

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

PARMOD
KUMAR,
STENO. GR.
I

Monthly
Disposal
Statement of

Appeal of may

2022

Monthly
Disposal
Statement of
Appeal of
May 2022

Monthly
Disposal
Statement of
Appeal of
May 2022

Monthly
Disposal
Statement of
Appeal of
May 2022

HMWSSB,
Rent rates

tour of Hon.
President
CESTAT at
Ahmedabad
w.e.f.
8/6/2022 to
11/6/2022

Sanction of
Rs. 4030

Sanction of
Rs. 2185/-

Leave
application

PA

PA

PA

PA

PAto
Registr
ar

PAto
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1908/ |08/06
2022 /2022

1909/ |08/06
2022 /2022

1910/ |08/06
2022 /2022

1911/ /08/06
2022 /2022

1912/ 08/06
2022 /2022

1913/ 08/06
2022 /2022

1914/ 08/06
2022 /2022

1915/ /08/06
2022 /2022

1916/ |08/06
2022 /2022

1917/ /08/06
2022 /2022

1918/ 08/06
2022 /2022

1919/ /08/06
2022 /2022

NIL DTD 8/6/2022

F.NO.A-44(1)/GPF-MS-
DR/CESTAT/CHE/2022
DTD 8/6/2022

NIL DTD 8/6/2022

NIL DTD 8/6/2022

F.NO.A.19011/1/2019-
AD.1C(CESTAT) DTD
716/2022

NIL DTD 8/6/2022

NIL DTD 8/6/2022

NIL DTD 7/6/2022

NIL DTD 6/6/2022

CESTAT/AHD/ORDER
RESERVED/227 DTD
716/2022

NIL DTD 7/6/2022

NIL DTD 8/6/2022

PARMOD
KUMAR,
STENO. GR.
I

MOHINDER
SINGH,DR

DIKSHA
SINGH,
STENO GR.I

DIKSHA
SINGH,
STENO-I

S.BHOWMI
CK, UNDER
SECRETAR
Y TO GOI

REKHA
SHEKHAW
AT, STENO-
I

ARCHANA,
STENO-I

J.K.
GOLAY,
SPS

MANOHAR
MANAK
ALLOYS
PVT.LTD.

RAMESH
NAIR, M(J)

HEMANT
KUMAR,
STENO
GRADE-I

CESTAT,
AHMEDAB

Earned leave

Forwarding of
GPF
withdrawal
applications

Marriage
declaration

Availing
earned leave

Permission of
shri P.V.
Subba Rao,
M(J), to visit
Oslo, Norway

Station leave
permission

Station leave
permission

Earned leave

Request for
virtual hearing DR(J)
adjournment

Permission for PA to
Pronounceme |Registr
nt ar

Permission for
deletion PA to
modification |Registr
of uploaded |ar
order

Larger banch |PAto
Metter Registr

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1920/ |09/06
2022 /2022

1921/ /09/06
2022 /2022

1922/ 09/06
2022 /2022

1923/ /09/06
2022 /2022

1924/ 09/06
2022 /2022

1925/ /09/06
2022 /2022

1926/ |09/06
2022 /2022

1927/ 09/06
2022 /2022

1928/ /09/06
2022 /2022

NIL DTD 8/6/2022

C.NO.
V(29&35)OFF/116/09/206
7 DTD 2/6/2022

NIL DTD 9/6/2022

NIL DTD 8/6/2022

CESTAT/AHD/PER/18/20

22/230 DTD 8/6/2022

F.NO.11/2/2022-
IFU(B&A)/EC DTD
3/6/2022

F.NO.A-
19(1)/PERS.FILE/BS-
AR/2021 DTD 31/5/2022°

F.NO.A-
20(1)/PERS.FILE/MG-
MTS/CESTAT/CH/2020

F.NO.A-44(6)/GPF-
UP/CESTAT/CHE/2010
DTD 6/6/2022

AD

SWAPNIL
TIWARI, AR

JAI
PRAKASH
SINGH

BINEESH
KUMAR,
K.S,
REGISTRA
R

MANAS
KUMAR
SINHA, AR

SANTOSH
KUMAR
TIWARI, AR

UMESH KR.
AGARWAL,
UNDER
SECRETAR
Y TO GOI

MOHINDER
SINGH,DR

MOHINDER
SINGH,DR

MOHINDER
SINGH,DR

ar

Estimate from
dealers/authori
sed service
centres for
repair of
office vehicle

Filling of
appeal against
order in
orriginal No.
AL W-
EXCUS-000-
COM-029-
031-21-22

DR(J)

application for
5 day CL with
LTC and leave
encashment

Admini
stration
Section

Station leave
permission

forwarding Of
ISTM oline
course in r/o
shri S.K.
Tiwari,DR

Allocation of
fund under
major Head
7610-Loas to
Government
servant

Relieving
Order

request FOR
CONFIRMAT
ION ORDER

Forwarding of
GPF
withdrawal

AR

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1929/ /09/06
2022 /2022

1930/ |09/06
2022 /2022

1931/ /09/06
2022 /2022

1932/ 09/06
2022 /2022

1933/ 09/06
2022 /2022

1934/ 09/06
2022 /2022

1935/ /09/06
2022 /2022

1936/ |09/06
2022 /2022

1937/ /09/06
2022 /2022

1938/ /09/06
2022 /2022

1939/ /09/06
2022 /2022

1940/ |09/06
2022 /2022

1941/ 09/06
2022 /2022

1942/ /09/06

NIL DTD 31/5/2022

NIL 9/6/2022

F.NO.01/CESTAT/BANG/
VS DTD 9/6/2022

F.NO.04CESTAT/BANG/
XEROX

F.NO.01/CESTAT/BANG/
BNPL

F.NO.29/CESTAT/BANG/
TELE

F.NO.
18(1)/MISC/CESTAT/AL
D/2015-PART-IV

F.NO.39(!)/OUT
SOURCE/MTS/CESTAT/2
016 DTD 08/06/2022

F.NO. 41(1)/OUT
SOURCE/STTENO/CEST
AT/2016

F.NO.25(1)/FM/CESTAT/
ALLD/2015

F.NO.13(1)/T&L/CESTAT/
ALLH/2015-PART-I|

F.NO.
16(1)/ACCO&GH/CESTA
T/ALLD/2015-PART-II

NIL DTD 8/6/2022

NIL

applications

worpeg Coieteof
SINGH,DR

charge
CESTAT, Sanction of
CHANDIGA (18,472/-
RH (Approve)
CESTAT, Sanction of
BANGALO Rs. 56,446/-
RE (Approve)
CESTAT, Sanction of
BANGALO Rs. 4,808/-
RE (Approve)
CESTAT, Sanction of
BANGALO Rs. 8,535/-
RE (Approve)
CESTAT, Sanction of
BANGALO Rs. 6,223/-
RE (Approve)
CESTAT, Sanction of
ALLAHABA Rs.50,000/-
D (Approve)
CESTAT, Sanction of
ALLAHABA Rs. 32,951/-
D (Approve)
CESTAT, Sanction of
ALLAHABA Rs. 5,294/-
D (Approve)
CESTAT, Sanction of
ALLAHABA Rs. 9,152/-
D (Approve)
CESTAT, Sanction of
ALLAHABA Rs. 9,411/-
D (Approve)
CESTAT, Sanction of
ALLAHABA Rs. 73,062/-
D (Approve)
MANAS High
KUMAR consumption
SINHA, AR [of electricity
SANJIV Casual leave

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



2022 /2022

1943/ /09/06
2022 /2022

1944/ 09/06
2022 /2022

1945/ /09/06
2022 /2022

1946/ |09/06
2022 /2022

1947/ /09/06
2022 /2022

1948/ |10/06
2022 /2022

1949/ |10/06
2022 /2022

1950/ |10/06
2022 /2022

1951/ 10/06
2022 /2022

NIL 9/6/2022

NIL

NIL DTD 9/6/2022

NIL DTD 9/6/2022

NIL DTD 9/6/2022

NIL DTD 10/6/2022

NIL DTD 10/6/2022

F.NO.CESTAT/MUM/AD
MN/2020 DTD 7/6/2022

NIL DTD 9/6/2022

SRIVASTA
VA,
MEMBER(T
)

REKHA
SHEKHAW
AT, STENO-
I

SWAPNIL
TIWARI, AR

NIMROD
CHRISTY

CESTAT,
AHMEDAB
AD

ASGI
KERALA

SANDEEP,
MTS

KRISHAN
KUMAR,
ubC

DR,
CESTAT,
MUMBAI

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB

Cancellation

of one day CL

10.06.2022

Estimate from
dealers/authori

sed service
centres for
repair of
office vehicle

Fax/wireless

Larger bench
held at
Ahmedabad

CCC No. 766
of 2022 filed
by B.Suja

Reply to the

Memorandum

Dated
27/5/2022

Reply to the

Memorandum

Dated
27/5/2022

Forwarding
the letter of
CESTAT
BAR
association
west zone-
Mumbai

Request for
issuing orders
for head of
office during
the leave

dmn)
AR(A
dmn)

CT

Section

PAto

Registr

ar

PAto

Registr

ar
AR(A
dmn)
AR(A
dmn)
AR(A
dmn)
AR(A
dmn)
AR(A
dmn)



1952/ |10/06
2022 /2022

1953/ 10/06
2022 /2022

1954/ 10/06
2022 /2022

1955/ |10/06
2022 /2022

1956/ |10/06
2022 /2022

1957/ |10/06
2022 /2022

1958/ |10/06
2022 /2022

1959/ |10/06
2022 /2022

1960/ 110/06
2022 /2022

1961/ 10/06
2022 /2022

NIL DTD 31/5/2022

F.NO.A-
19(1)/PERS.FILE/BS-

AR/2021 DTD 31/5/2022

NIL DTD 10/6/2022

NIL DTD 9/6/2022

NIL DTD 9/6/2022

F.NO.6/7/CESTATI/TAXI/
CHD-2020 DTD 9/6/2022

F.NO.01/CESTAT/BANG/

COMP. DTD 8/6/2022

NIL DTD 10/6/2022

NIL DTD 10/6/2022

NIL

AD

MOHINDER
SINGH,DR

MOHINDER
SINGH,DR

LALIT
PRASAD
PANT, SPS

ARCHANA,
STENO-I

RACHNA
GUPTA,
M(J)

DR,
CESTAT,
CHANDIGA
RH

DR,
CESTAT,
BANGALO
RE

PARMOD
KUMAR,
STENO. GR.
I

REKHA
SHEKHAW
AT, STENO-
I

DY.
REGISTRA
R (SINGLE
MEMBER

period from
16 to 22 June,
2022

Certificate of
transfer of
charge

Relieving
Order

Casual leave

Cancellation
of one day CL

Request in
continuation
of the letter
dated
27.05.2022

Reply of
objection on
the noting
dated
13.5.2022

Forwarding of
resignation
letter of
Software
Programmer,

Permission for
deletion PA to
modification |Registr
of uploaded |ar
order

Permission for
deletion PA to
modification |Registr
of uploaded ar
order

Physical
hearing Cause PA
list

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)

AR(c
omp)



1962/ |10/06
2022 /2022

1963/ |13/06
2022 /2022

1964/ |13/06
2022 /2022

1965/ |13/06
2022 /2022

1966/ |13/06
2022 /2022

1967/ |13/06
2022 /2022

1968/ |13/06
2022 /2022

1969/ |13/06
2022 /2022

1970/ 13/06
2022 /2022

1971/ 13/06
2022 /2022

1972/ |13/06

NIL

F.NO.01/CESTAT/HYD/E
STT/17-11 DTD 10/6/2022

NIL DTD 13/6/2022

NIL DTD 13/6/2022

NIL DTD 9/6/2022

NIL DTD 10/6/2022

NIL DTD 13/6/2022

NIL DTD 13/6/2022

NIL DTD 10/6/2022

NIL DTD 10/6/2022

NIL DTD 10/6/2022

APPEAL
BRANCH)

ASSISTANT
REGISTRA
R
(CENTRAL
REGISTRY)

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

B.
BHARATHI,
PA TO M(J)

J.K.
GOLAY,
SPS

RACHNA
GUPTA,
M(@)

PARMOD
KUMAR,
STENO. GR.
I

RANJU
MADHRA,
SPS

TEJO SHRI,
STENO GR-
I

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

JOHNSON

Central
registry cause
list for E-
hearing of
defect cases

Request for
issuing
suitable
instructions to
HMWSSB

leave
application of
Shi. P.
Dinesha, M(J)

Joining Report

Request in
continuation
of the letter
dated
27.05.2022

Casual leave

Joining Report

Joining Report

Sanction of
Rs. 5,546/-
(Approve)

Sanction of
Rs. 20,650/-
(Approve)

Medical

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



2022 /2022

1973/ |13/06
2022 /2022

1974/ |13/06
2022 /2022

1975/ |13/06
2022 /2022

1976/ |13/06
2022 /2022

1977/ |13/06
2022 /2022

1978/ |14/06
2022 /2022

1979/ |14/06
2022 /2022

1980/ |14/06
2022 /2022

1981/ 14/06
2022 /2022

1982/ 14/06
2022 /2022

NIL DTD 08/6/022

F.NO.17(1)/MS/CESTAT/
ALD/2018-19 DTD
01/06/2022

NIL DTD 6/6/2022

NIL

NIL DTD 7/6/2022

F.NO.0-21011/11/2022-
COORD.

NIL DTD 14/6/2022

F.NO.01/CESTAT/BANG/
MISC.

F.NO.
01/CESTAT/BANG/ADM
N. DATED 13.6.2022

NIL DATED 14.6.2022

CHACKO,
ubC

AMAN
KUMAR
SINGH,
PROGRAM
MER

MANAS
KUMAR
SINHA, AR

C.J.MATHE
W, M(T)

C.J.MATHE
W, M(T)

DR,
CESTAT,
MUMBAI

XAVIER
TOPPO,
UNDER
SECRETAR
Y(COORD)

ANIL
CHOUDHA
RY
MEMBER

V)
CESTAT,

BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
CHANDIGA
RH

Reimburseme
nt claim

dmn)

Resignation
lettter

AR(c
omp)

Bench wise
disposal of
cases during
month of May
2022

Permission for PA to
Pronounceme |Registr
nt ar

Permission for PA to
Pronounceme |Registr
nt ar

Constitution |PAto
of Larger Registr
Bench ar

DR(J)

Office
Memorandum

AR(A
dmn)

Medical
Reimburseme
nt claim

AR(A
dmn)

Sanction of
Rs. 6,936
(Approve)

AR(A
dmn)

Sanction of
Rs. 7080/-
(Approved)

AR(A
dmn)

Sanction of
Rs. 20,871/-
(approved)

AR(A
dmn)



1983/ |14/06
2022 /2022

1984/ |14/06
2022 /2022

1985/ |14/06
2022 /2022

1986/ |14/06
2022 /2022

1987/ |14/06
2022 /2022

1988/ |14/06
2022 /2022

1989/ |14/06
2022 /2022

1990/ 14/06
2022 /2022

1991/ 14/06
2022 /2022

NIL DTD 14/6/2022

NIL DATED 14/6/2022

F.NO.

1/31/SPS/CESTAT/CHD-

2016-ADMN. DATED
8/6/2022

F.NO.

CESTAT/AHD/PER/66/20
22/231 DATED 9/6/2022

NIL DATED 10/6/2022

NIL DATED 13.6.2022

NIL DATED 14.6.2022

NIL DATED 14.6.2022

NIL DATED 14.6.2022

SONU
SINGH

LALIT
PRASAD
PANT, SPS

DR,
CESTAT,
CHANDIGA
RH

RAJU, M(T),
CESTAT,
AHMEDAB
AD

SULEKHA
BEEVIC.S,
M(@)

MANWAR
SINGH,
ubDC

SPSTO
HON
PRESIDENT
, CESTAT

SPSTO
HON
PRESIDENT
, CESTAT

RAJU, M(T),
CESTAT,
AHMEDAB
AD

letter
regarding
recruitment of
Companionate
ground

Application
for EL for 12
days( 20june
to 1st July)

Forwarding of
computer
advance
application
received from
Sh. Mahesh
Kumar, SPS-
reg

Permission to
avail EL and
leave the
headquarters(2
1 june to 24
june)-reg
Application
for Earned
Leave-reg

Application
for medical
leave from 3
June to 10
June

Reimburseme Accoun
nt of RailTel
Corporation of
India

Reimburseme

Accoun
nt of
residential Section
electricity bill

Perml_ssmn for PA to
releasing the Registr
matter after 4 g
months-reg.

Section

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1992/ |14/06
2022 /2022

1993/ |14/06
2022 /2022

1994/ |15/06
2022 /2022

1995/ |15/06
2022 /2022

1996/ |15/06
2022 /2022

1997/ |15/06
2022 /2022

1998/ |15/06
2022 /2022

1999/ |15/06
2022 /2022

NIL DATED 14.6.2022

NIL DATED 14.6.2022

F.NO.A-24(2)/LEAVE
FILE/MS-DR/CHE/2021
DTD 13.06.2022

F.NO.CESTAT/MUM/AD
MN/2020 DTD 13/6/2022

NIL DTD 14/6/2022

F.NO.CESTAT/MUM/AA
DMN/2020 DTD 7/6/2022

CESTAT/AHD/OUT/22/22
/222 DTD 6/6/2022

CESTAT/AHD/PER/18/20
22/230 DTD 8/6/2022

ANIL

CHOUDHA |Permission for |PA to
RY Pronounceme |Registr
MEMBER Int ar
()
ANIL
CHOUDHA Permission for PAto
RY re-listening Registr
MEMBER ar
()
Forwarding of
G.SHRIDHA |leave app of
R, SPS Sh. Mohinder
Singh, DR
Creation of
OR otacoounts
f\:/IEUSI\-;g,I\I officer in
CESTAT,
Mumbai
Application
for the post of
RAJENDRA |Accounts
PRASAD officer on
Deputation
basis.
Forwarding
the letter of
DR, CESTAT
CESTAT, BAR
MUMBAI  association
west zone-
Mumbai
Information of
outsourcing
SANTOSH  |posts of
KUMAR Stenographer
TIWARI, AR & MTS inr/o
CESTAT,
Ahmedabad
KUMAR

TIWARI, AR

course in r/o
shri S.K.

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2000/ |15/06
2022 /2022

2001/ |15/06
2022 /2022

2002/ |15/06
2022 /2022

2003/ |15/06
2022 /2022

2004/ |15/06
2022 /2022

2005/ |15/06
2022 /2022

2006/ |15/06
2022 /2022

2007/ 15/06
2022 /2022

CESTAT/AHD/PER/18/20
22/232 DTD 9/6/2022

NIL DTD 8/6/2022

F.NO.01/
CESTAT/HYD/ESTT/17-
11/151 DTD 07/6/2022

NIL DTD 13/6/2022

C.NO.:IV(16)/REVIEWI/G
ST/DELHI-
SOUTH/CESTAT/PEC/12
1/2022-23/3954 DTD
9/6/2022

C.NO.:IV(16)/REVIEW/G
ST/DELHI-
SOUTH/CESTAT/PEC/12
1/2022-23 /3953 DTD
9/06/2022

F.NO.CESTAT-
AHD/INWARD/172 DTD
03/06/2022

F.NO. CESTAT-
AHD/INWARD/172DTD
03/06/2022

SANTOSH
KUMAR

TIWARI, AR

MINISTRY
OF
FINANCE

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

SEEMA
SADANA,
SPS

KUMAR
SATYAM,
GST,
SOUTH
DELHI

KUMAR
SATYAM,
GST,
SOUTH
DELHI

DR,
CESTAT,
AHMEDAB
AD

DR,
CESTAT,
AHMEDAB
AD

Tiwari,DR

forwarding Of

ISTM
Certificate in
r/o shri Uma
Shankar
verma, DR

Compliance
report on the
accounts of
CESTAT,
New Delhi

Negotiate the
rent rate

Leave
application

Supply of
certified copy
in the case of
M/S Bharti
Realty
Limited
Supply of
certified copy
in the case of
M/S Pec Ltd.,
Hansalaya
Building
Statement
pendency and
disposa; of
appeals and
stay
application

Report of
Physical
Hearing

DR(J)

DR(J)

DR(J)

DR(J)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2008/ |15/06
2022 /2022

2009/ |15/06
2022 /2022

2010/ |15/06
2022 /2022

2011/ |15/06
2022 /2022

2012/ |15/06
2022 /2022

2013/ |15/06
2022 /2022

2014/ |15/06
2022 /2022

2015/ 15/06
2022 /2022

F.NO.CESTAT-AHD/E-
HEARING/2020/172 DTD
03.06.2022

F.NO.A-44(1)/GPF-MS-
DR/CESTAT/CHE/2022
DTD 8/6/2022

F.NO.A-50050/56/2022-
AD.IA DTD 7/6/2022

CESTAT/AHD/ADMN/TO
UR/08/2013/228 DTD
716/2022

F.NO.CESTAT/AHD/L.B./
02/2014/219 DTD
03/06/2022

NIL DTD 8/6/2022

NIL DTD 14/6/2022

NIL DTD 15/6/2022

DR,
CESTAT,
AHMEDAB
AD

MOHINDER
SINGH,DR

YOGESH
SHARMA,
UNDER
SECRETAR
Y

DR,
CESTAT,
AHMEDAB
AD

DR,
CESTAT,
AHMEDAB
AD

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

PARMOD
KUMAR,
STENO. GR.
I

T.V.UNNIK
RISHNAN,
SPS TO
M(T)

Report for E-

hearing appeal  DR(J)

& applications

Forwarding of

GPF
withdrawal
applications

Office

Memorandum

tour of Hon.
President
CESTAT at
Ahmedabad
w.e.f.
8/6/2022 to
11/6/2022

Hon. Bench
direction in
appeal no.
E/132/2014&

E/11319/2016

to tag these
appeals with
larger bench
matter

Permission for

re-listening

Permission for

Pronounceme
nt

Extension of
leave

AR(A
dmn)

CT
Section

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PA to
Registr
ar

AR(A
dmn)



2016/ |15/06
2022 /2022

2017/ |15/06
2022 /2022

2018/ |15/06
2022 /2022

2019/ |15/06
2022 /2022

2020/ |15/06
2022 /2022

2021/ |15/06
2022 /2022

2022/ |15/06
2022 /2022

2023/ |15/06
2022 /2022

2024/ 16/06
2022 /2022

2025/ 16/06
2022 /2022

NIL DTD 15/6/2022

F.NO.01/CESTAT/BANG/
COMP. DTD 8/6/2022

NIL DTD 9/6/2022

F.NO.49(1)/MEDICAL
CLAIM/CESTAT/2017-
PART-IV

F.NO.49(1)/MEDICAL
CLAIM/CESTAT/2017-
PART-IV

NIL DTD 15/6/2022

CESTAT/AHD/COM/07/2
020/235 DTD 14/6/2022

NIL DTD 9/6/2022

NIL DTD 15/6/2022

NIL TD 13/6/2022

ASGI CCC No. 766
KERALA of 2022
or, e
CESTAT, Iettegr of
BANGALO
Software
RE
Programmer,
T.VISWA
PRAKASH, EL application
DR, of Sh. Sanjiv
CESTAT, Srivaétava
HYDERAB
AD
CESTAT, Sanction of
ALLAHABA Rs. 11,786/-
D (Approve)
CESTAT, Sanction of
ALLAHABA Rs. 13,615/-
D (approve)
CESTAT, Sanction of
CHANDIGA |o¢ 37 031/-
RH
Renew of
contract of
SANTOSH |computer
KUMAR programmer
TIWARI, AR through NICS
CESTAT
Mum.
T.VISWA Egﬁ iuneSto];?j:ar
PRAKASH, g
DR for head of
cesTaT, oo g
HYDERAB )
AD period from
16 to 22 june
In the matter
RAVI of- Union of
PRAKASH, |India vs Sh.
CGSC Narendra
Kumar Bajpai
B.BHARAT Leave
HI, PATO |application of

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2026/ |16/06
2022 /2022

2027/ |16/06
2022 /2022

2028/ |16/06
2022 /2022

2029/ |16/06
2022 /2022

2030/ |16/06
2022 /2022

2031/ 16/06
2022 /2022

2032/ |16/06
2022 /2022

2033/ |16/06
2022 /2022

2034/ |17/06
2022 /2022

F.NO.A-24(2)/LEAVE
FILE/TKS-DR/CHE/2018
DTD 13/6/2022

NIL DTD 13/6/2022

NIL DTD 16/6/2022

NIL DTD 16/6/2022

F.NO.CESTAT/ADMN/SC
RAP/TENDER/2019/40
DTD 10/6/2022

F.NO.CESTAT/ADMN/SC
RAP/TENDER/2019/40
DTD 10/6/2022

NIL DTD 13/6/2022

NIL DTD 16/6/2022

CESTAT/AHD/PER/18/20
22/240 DTD 16/6/2022

M(J)

G.SHRIDHA
R, SPS

DR,
CESTAT,
CHANDIGA
RH

ARCHANA,
STENO-II

KRIPA
SHANKAR,
DR,
CHANDIGA
RH

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

ROHIT
KUMARR
SHUKLA,
DR,
CESTAT,
MUMBAI

VIKRAM,
ADVOCATE

LALIT
PRASAD
PANT, SPS

SANTOSH
KUMAR
TIWARI, AR

Sh. P.Dinesha
M(J)

Forwarding of
Joining report
of Sh
Mohinder
Singh, DR

AR(A
dmn)

Forwarding
Joining report

AR(A
dmn)

AR(A

Casual leave
dmn)

1 day CL and
station leave
permission

AR(A
dmn)

Constitution
of committee
for disposing
of outdated
office
equipments/co
mputers/AC.

Constitution
of committee
for disposing
of outdated
office
equipments/co
mputers/AC.

M/s Senso E
Biz Solutions
Ltd.

Permission for
deletion
modification
of uploaded
order

Forwarding of
personal
application for

CT
Section

Comput
er Cell

DR(J)

PAto
Registr
ar

AR(A
dmn)



2035/ |20/06
2022 /2022

2036/ |20/06
2022 /2022

2037/ |20/06
2022 /2022

2038/ |20/06
2022 /2022

2039/ |20/06
2022 /2022

2040/ |20/06
2022 /2022

2041/ 20/06
2022 /2022

2042/ |20/06
2022 /2022

2043/ 20/06
2022 /2022

2044/ 20/06
2022 /2022

NIL DTD 17/6/2022

NIL

NIL DTD 17/6/2022

NIL DTD 15/6/20222

NIL DTD 17/6/2022

F.NO.12014/1/2021-
HINDI-4-D.O.R

NIL DTD 17/6/2022

CESTAT/AHD/COM/07/2
020/235 DTD 14/6/2022

NIL DTD 17/6/2022

F.NO.GEXCOM/REV/ST/
25/2020/955 DTD

MANAS
KUMAR
SINHA, AR

S.K.PATI,
M(@)

SHENAJ
BANO,
STENO GR-
I

HARSHITA
PANDEY,
AR

REKHA
SHEKHAW
AT, STENO-
I

PRITI
SELARE

DOROTHY
JOSEPH,
STENO
GRADE |

SANTOSH
KUMAR
TIWARI, AR

J.K.
GOLAY,
SPS

PARTHA
ROYCHOW

exiting of the
date of posting
order inr/o
shr. Santosh
Kumar Tiwari

Misc/70063/2
022 &
Misc/70072/2
022

3 days earned
leave

Leave
application

Office Order

Leave
application

Hindi
knowledge of
employees

Casual leave

Renew of
contract of
computer
programmer
through NICS
CESTAT
Mum.

Hon.
President,

along with his |Preside
wife intends to nt

avail LTC

Application
for early

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)



2045/ |20/06
2022 /2022

2046/ |20/06
2022 /2022

2047/ 21/06
2022 /2022

2048/ |21/06
2022 /2022

2049/ |21/06
2022 /2022

2050/ 21/06
2022 /2022

2051/ |21/06
2022 /2022

18/5/2022

F.NO.01/CESTAT/BANG/

JUDL

NIL DTD 16/6/2022

F.NO.49(1)/MEDICAL
CLAIM/CESTAT/2017-

PART-IV DTD 20/6/2022

F.NO.A-

38(1)/RETIREMENT/BSL-

HC/CESTAT/CHE/2022
DTD 20/6/2022

F.NO.CESTAT/MUM/VD

B/2020 DTD 13/6/2022

F.NO.A-24(2)/LEAVE

FILE/MS-DR/CHE/2021

DTD 20.06.2022

NIL DTD 20/6/2022

DHURY, hearing in
PRINCIPAL |respect of
COMMISSI  |Appeal No.
ONER ST/50145/201
9-CU(DB)
Forwarding of
letter dated
ASSISTANT %ﬁeif&iiton
REGISTRA status of PA to
R, CESTAT, functioning Registr
BANGALO ar
RE Bangalore
bench of
CESTAT
regarding
ANIL
CHOUDHA Permission for PA to
RY re-listening Registr
MEMBER ar
Q)
CESTAT, Sanction of
ALLAHABA Rs. 27,662/-
D (Approve)
Request to
MOHINDER |issue of
SINGH,DR  |Vigilance
Certificate-reg
Forwarding of
due-drawn of
DR, Ms. V.D.
CESTAT, Bhandar for
MUMBAI  the period
01/2/2018 to
31/2/2020
forwarding of
Revised leave
MOHINDER "J"pP'.'C“O” &t
SINGH.DR oining repor
of Shri.
Mohinder
Singh
SUSHMA
RANI PAL, |Joining Report

MTS

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2052/ |21/06
2022 /2022

2053/ |21/06
2022 /2022

2054/ |21/06
2022 /2022

2055/ |21/06
2022 /2022

2056/ |21/06
2022 /2022

2057/ |21/06
2022 /2022

2058/ |21/06
2022 /2022

2059/ |21/06
2022 /2022

2060/ 21/06
2022 /2022

NIL DTD 20/6/2022

NIL

NIL DTD 16/6/2022

NIL

F.NO.A.19011/1/2019-
AD.1C(CESTAT) DTD
716/2022

F.NO.CESTAT/MUM/AD
MN/2020 DTD 13/6/2022

NIL DTD 6/6/2022

F.NO.A-
20(1)/PERS.FILE/RKP-
ST-111/2015 DTD
15/6/2022

NIL DTD 7/6/2022

RANJU
MADHRA,
SPS

VIKRAM
SINGH

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

TEJO SHRI,
STENO GR-
I

S.BHOWMI
CK, UNDER
SECRETAR
Y TO GOI

DR,
CESTAT,
MUMBAI

DHEERAJ
JAIN,
SENIOR
COUNSEL,
GOVERNM
ENT OF
INDIA

G.SHRIDHA
R, SPS

ASSISTANT
DIRECTOR
OF
ESTATES

Earned leave

Job Transfer

Joining Report

Child care
leave

Permission to
Shri
P.V.Subba
Rao, M(T), to
visit Oslo,
Norway-reg

Creation of
additional post
of accounts
officer in
CESTAT,
Mumbai

OA No.
060/00320/20
17

forwarding of
representation
of shri
Raushan
Kumar
Parwan, Steno
Gr.ll-reg

issue of No
Demand
Certificate in
favour of Mr.

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2061/ 21/06
2022 /2022

2062/ |21/06
2022 /2022

2063/ |21/06
2022 /2022

2064/ |21/06
2022 /2022

2065/ |21/06
2022 /2022

2066/ |21/06
2022 /2022

2067/ 21/06
2022 /2022

2068/ 21/06

NIL DTD 20/62022

NO. D-
1/NMB/6A/1110382738
DTD 7/6/2022

C.NO.IV(16)REVIEW/GS

T/DELHI-

SOUTH/CESTAT/JAIL/16

0/2021-23

C.NO.:IV(16)/REVIEW/G

ST/DELHI-

SOUTH/CESTAT/WESTE

RN/162/2022-23 /1629
DTD 29/04/2022

C.NO

IV(16)REVIEW/GST/DEL

HI-

SOUTH/CESTAT/NILE &

BHARTI/119//2022-23

NIL

NIL DATED 21/6/2022

F. NO.

J.K.
GOLAY,
SPS

ASSISTANT
DIRECTOR
OF
ESTATES

KUMAR
SATYAM,
GST,
SOUTH
DELHI

KUMAR
SATYAM,
GST,
SOUTH
DELHI

KUMAR
SATYAM,
GST,
SOUTH
DELHI

PRAVEEN
AGARWAL

ADVOCATE

MANAS
KUMAR
SINHA, AR,
CESTAT,

Chhagan
mahar

Hon.

President, Accoun
along with his |t

wife intends to |Section
avail LTC

issue of No
Demand
Certificate in
favour of Mr.
Chhagan
mahar

supply of
certified copy
of CEESTAT
final order No.
A/51691/2021
-EX(DB)

Supply of
certified copy
of CESTAT
Final Order
No.
50326/50329/
2018-CU-DB

Supply of
certified copy
of CESTAT
Final Order
No.
50400/50401/
2022

Accoun

Section

DR(J)

DR(J)

DR(J)

J.P. Associates DR(J)

permission for
two days
training

ALLAHABA through ISTM

D
DR,

sanction of

AR(A
dmin)

AR(A



2022 /2022

2069/ |21/06
2022 /2022

2070/ |21/06
2022 /2022

2071/ |21/06
2022 /2022

2072/ |21/06
2022 /2022

2073/ |21/06
2022 /2022

2074/ 21/06
2022 /2022

2075/ |22/06
2022 /2022

2076/ |22/06
2022 /2022

20771 22/06
2022 /2022

2078/ |22/06
2022 /2022

01/CESTAT/BANG/ELEC
T. DATED 21/6/2022

NIL DTD 20/6/2022

NIL DTD 20/6/2022

NIL DTD 21/6/2022

NIL DTD 21/6/2022

NIL DTD 21/6/2022

NIL DTD 21/6/2022

NIL DTD 21.6.2022

NIL DTD 15/6/2022

F.NO.A.50050/77/2016-
AD.1C(CESTAT) DTD
21/6/2022

NIL DATED 20.06.2022

CESTAT,
BANGALO
RE

DHARMEN
DER, MTS

DHARMEN
DER, MTS

HEERA
LAL

BHAVNA
SINGH,
ubC

HARSHITA
PANDEY,
AR

HARSHITA
PANDEY,
AR

RAVI
PRAKASH,
CGSC

T.V.UNNIK
RISHNAN,
SPS TO
M(T)
SAMPADA

MEHTA,
DIRECTOR

SPSTO
HON
PRESIDENT

Rs- 7,646/-
(Approved)

Permission for
applying the
post of junior
court assistant
in Supreme
Court & NOC

To take
permission for
applying the
post of
Assistant in
ICAR IARI
and required
N.O.C

Leave
application

Intimation for
exam

Application
for leave or
extension of
leave

Intimation for /Admini

certificate
course

W.P.(C)
8252/2022

Extension of
leave

Reinstatement
of Mr. Suja B.
Pillai

Casual leave
reg. from 27th
june to 30th
june

dmin)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmin)



2079/ |23/06
2022 /2022

2080/ |23/06
2022 /2022

2081/ 23/06
2022 /2022

2082/ |23/06
2022 /2022

2083/ |23/06
2022 /2022

2084/ |23/06
2022 /2022

2085/ |23/06
2022 /2022

2086/ |23/06
2022 /2022

2087/ |23/06
2022 /2022

2088/ |23/06
2022 /2022

2089/ 24/06
2022 /2022

2090/ |24/06
2022 /2022

F.NO.A-
20(2)/PERS.FILE/RKP-
SG-1I/CHE/2015 DTD
21/046/2022

F.NO.22(1)/PHOTOCOPY/
CESTAT/ALD/2015

NIL DTD 22/6/2022

NIL DTD 22/6/2022

F.NO.A-
20(6)/PERS.FILE/NV-
MTS/CHE/2018

NIL DTD 22/6/2022

NIL DTD 22/6/202

NIL DTD 21/6/2022

NIL DTD 21/6/2022

NIL DTD 23/6/2022

NIL DTD 23/6/2022

NIL DTD 23/6/2022

MOHINDER
SINGH,DR

CESTAT,

Relieving
Order

Sanction of

ALLAHABA Rs. 22,090/-

D

SUKHBIR
SINGH,
MTS

SUKHBIR
SINGH,
MTS

MOHINDER
SINGH,DR

ARCHANA,
STENO-II

MUKESH
GUPTA, DR

DR,
CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

JOHNSON
CHACKO,
ubDC

CESTAT,
CHANDIGA
RH

P.K.CHOUD
HARY,
MEMBER(J)

(Approved)

Joining Report

Joining Report

Technical
resignation
from Cestat
service by
miss nimisha
Vijayan MTS

Joining Report

leave
application on
23/6/2022 to
24/6/202

Resignation
letter received
from Kailash
Steno-|

Hiring
MTS/Safaiwal
a on outsource
Basis

Request for
2nd medical
advance

Tour of shri
Ajay, MTS

Earned leave
with station
leaving

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2091/ |24/06
2022 /2022

2092/ |24/06
2022 /2022

2093/ |24/06
2022 /2022

2094/ |24/06
2022 /2022

2095/ |24/06
2022 /2022

2096/ |24/06
2022 /2022

2097/ 24/06
2022 /2022

NIL DTD 23/6/2022

F.NO.A.50050/77/2016-
AD.1C(CESTAT) DTD
23/6/2022

NIL DTD 21/6/2022

F.NO.A-24(2)/LEAVE
FILE/MS-DR/CHE/2021
DTD 20.06.2022

F.NO.01/CESTAT/BANG/
VPP DTD 20/6/2022

F.NO.01/CESTAT/BANG/
BSS DTD 20/6/2022

F.NO.A-44(8)/GPF-
VAICESTAT/CHE/2010
DTD 23/6/2022

RAVI
PRAKASH,
CGSC

SAMPADA
MEHTA,
DIRECTOR

DEPUTY
REGISTRA
R CESTAT,
CHANDIGA
RH

MOHINDER
SINGH,DR

DR/HOO,

CESTAT/BA

NGALORE

DR/HOO,

CESTAT/BA

NGALORE

MOHINDER

SINGH,DR

permission

CCC No. 766
of 2022

Reinstatement
of Mr. Suja B.
Pillai to the
post of
Assistant
Registrar in
compliance of
the Hon.
Kerala High
Court
Judgment
Dated
04.12.2021

Resignation
letter received
from Kailash
Steno-|

Forwarding of
Revised leave
application &
Joining report
of sh.
Mohinder
Singh
forwarding of
leave
application
along with
joining report
Forwarding of
leave
application
alonwith
joining report
Forwarding of
GPF
withdrawal
applications

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2098/ |24/06
2022 /2022

2099/ |24/06
2022 /2022

2100/ |24/06
2022 /2022

2101/ |24/06
2022 /2022

2102/ |24/06
2022 /2022

2103/ |24/06
2022 /2022

2104/ |24/06
2022 /2022

2105/ |24/06
2022 /2022

2106/ 24/06
2022 /2022

2107/ |24/06

F.NO. A. 19013/34/2021-
AD. 1C (CESTAT)

NIL DTD 23/6/2022

NIL DTD 23/6/2022

NIL DTD 23/6/2022

NIL DTD 23/6/2022

NIL DTD 16/6/2022

C.NO.:IV(16)/REVIEW/G
ST/DELHI-
SOUTH/CESTAT/TRIVIU
M/163/2022-23 /1629 DTD
17/06/2022

F.NO.01/CESTAT/BANG/
JUDL DTD 22/6/2022

NIL DTD 24/6/2022

CESTAT/AHD/PER/59/20

SAMPADA
MEHTA,
DIRECTOR

ANJANI, H
TRANSLAT
OR

CESTAT,
CHANDIGA
RH

HIRA LAL,
TWD

RANJU
MADHRA,
SPS

DEPUTY
REGISTRA
R,
SUPREME
COURT OF
INDIA,
NEW
DELHI

KUMAR
SATYAM,
GST,
SOUTH
DELHI®

BALASUBR
AMANI S,
AR

DEVENDER
(UDC)

SANTOSH

Extension of
deputation
period of Ms.
P Prasanna,
TO, CESTAT

Request for
upgradation of
the post of
Hindi
Translator to
Assistant
Director

Sanction of
Rs. 16,955/-
(Approved)

Leave
application

Earned leave

Civil appeal
No0s-2515-
2519 of 2011,
10789-10790
of 2011

Supply of
certified copy
of CESTAT
Final Order
No.
50512/2022
dated
08.06.2022

Status of
functioning -
Bangalore
bench

Leave
application

Forwarding of

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

DR(J)

DR(J)

PAto
Registr

ar

AR(A
dmn)

AR(A



2022 /2022

2108/ |24/06
2022 /2022

2109/ |24/06
2022 /2022

2110/ |24/06
2022 /2022

2111/ 24/06
2022 /2022

2112/ |24/06
2022 /2022

2113/ 24/06
2022 /2022

2114/ 24/06
2022 /2022

18/243 DTD 17/6/2022

NIL DTD 23/6/2022

CESTAT/AHD/PER/18/20
22 DTD 16/6/2022

CESTAT/AHD/PER/18/20
22/242 DTD 16/6/2022

F.NO.A 38(1)/RET/KSR-
SPS/CESTAT/CHE/2021
DTD 20/6/2022

NIL DTD 24/6/2022

NIL DTD 24/6/2022

NIL DTD 6/6/2022

KUMAR
TIWARI, AR

HEERA
LAL

SANTOSH
KUMAR
TIWARI, AR

SANTOSH
KUMAR
TIWARI, DR

MOHINDER
SINGH,DR

SEEMA
SADANA,
SPS

REKHA
SHEKHAW
AT, STENO-
I

SUNIL
KUMAR,
MTS

transfer
request of Sh.
Ajay Pal,
LDC,
CESTAT,
Ahmedabad

Leave
application

Forwarding of
personal
application for
extension of
the date of
posting order
in r/o shr.
Santosh
Kumar Tiwari

forwarding of
earned leave
in r/o shri.
Uma Shankar
Verma, DR

Forwarding of
bills for
payment of
CGEGIS
contribution &
Encashment of
EL along with
service book
in respect of
sh. KS
Ramesh, SPS

Joining Report

Joining Report

Intimation for
various
competitive
exams and

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2115/ |24/06
2022 /2022

2116/ |24/06
2022 /2022

21171 |24/06
2022 /2022

2118/ |24/06
2022 /2022

2119/ |24/06
2022 /2022

2120/ |27/06
2022 /2022

2121/ |27/06
2022 /2022

2122/ |27/06
2022 /2022

2123/ 27/06
2022 /2022

2124/ 27/06
2022 /2022

2125/ |27/06

NIL DTD 27/5/2022

F.NO.12012/2/2021-
HINDI-4-DRO DTD
10/6/2022

F.NO.CESTAT/AHD/ORD
ER SECTION/16/2022/249

DTD 21/6/2022

NIL DTD 24/6/2022

NIL DTD 24/6/2022

NIL DTD 27/6/2022

NUL DTD 20/6/2022

F.NO. 428/03/2022-AVD-

IVB DTD 16.6.2022

NIL DTD 27/6/2022

NIL DTD 27/6/2022

NIL DTD 27/6/2022

VIKAS
SHARMA,
LDC,
CESTAT
MUMBAI

PRITI
SELARE

DR,
CESTAT,
AHMEDAB
AD

MTNL

P.K.CHOUD
HARY,
MEMBER(J)

PARMOD
KUMAR,
STENO. GR.
I

P.DINESHA,
M(@)

R.K.VATSA,
UNDER
SECRETAR
Y OF GOL

RANJU
MADHRA,
SPS

TEJO SHRI,
STENO GR-
I

TEJO SHRI,

provide NOC
if required

Transfer to
CESTAT,
New Delhi

Hindi teaching

Scheme DR()
Appeal No.

E/216 to

218/2022

E-Receipt of Accoun
Telephone Bill Section

Permission for PA to
Pronounceme |Registr
nt ar

Joining Report

Earlier
application
dated 3.6.2022

Review of the
prevention of
Corruption
Act. 1988 and
Effectiveness
of vigilance
Administratio
n

Earned leave

Joining Report

Leave

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



2022 /2022

2126/ |27/06
2022 /2022

21271 27/06
2022 /2022

2128/ 27/06
2022 /2022

2129/ 27/06
2022 /2022

2130/ |27/06
2022 /2022

2131/ |27/06
2022 /2022

2132/ 27/06
2022 /2022

2133/ |27/06
2022 /2022

NIL DTD 27/6/2022

NIL DTD 27/6/2022

NIL DTD 24/6/2022

NIL DTD 24/6/2022

F.NO.11/2/2022-1FU
(B&A)/EC DTD 17/6/2022

CESTAT/AHD/03/2020/25
0 DTD 24/6/2022

F.NO.A-44(8)/GPF-
VAICESTAT/CHE/2010
DTD 23/6/2022

NIL DTD 20/6/2022

STENO GR-
I

SHENAJ
BANO,
STENO GR-
I

CHANDER
KANTA,
SPS

CHITRA G,
DEPUTY
SECRETAR
Y

SR.
ACCOUNTS
OFFICER
(IAW)

UMESH KR.
AGARWAL,
UNDER
SECRETAR
Y TO GOI

DEPUTY
REGISTRA
R

MOHINDER
SINGH,DR

VINAY
KOTHARI,

application

Joining Report

Joining Report

Office
Memorandum

Representatio
n of Shri.
chandraknt
Bhatu
Bhalkar,
Retired Sr.PS.
for grant of
GP of Rs.
5400/-

Allocation of
fund under
Major Head
7610 loans to
Govt. Servants
under Grant
No. 30

Forwarding to
request for
advance for
the purchase
of personal
computer in
r/o Shri Naved
singh, LDC

Forwarding of
GPF
withdrawal
applications

Legal notice

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2134/ 27/06
2022 /2022

2135/ |27/06
2022 /2022

2136/ |27/06
2022 /2022

2137/ |27/06
2022 /2022

2138/ 28/06
2022 /2022

2139/ |28/06
2022 /2022

2140/ |28/06
2022 /2022

2141/ 28/06
2022 /2022

2142/ 28/06
2022 /2022

2143/ 29/06
2022 /2022

2144/ 29/06
2022 /2022

F.NO. 11017/1/2016-
AD(HINDI-IV)

NIL DTD 24/6/2022

NIL DTD 27/6/2022

NIL; DTD 27/6/2022

F.NO.A-
20(6)/PERS.FILE/NV-
MTS/CHE/2015 DTD
28/6/2022

F.NO.A.50050/49/2018-
AD.1C (CESTAT) DTD
27.6.2022

NIL DTD 27.6.2022

NIL DTD 17/6/2022

NIL

NIL DTD 29/6/2022

F.NO.A.19013/34/2021-
AD.1C(CESTAT) DTD

ADVOCATE

NIHARIKA
SINGH

ANKIT
TOTUKA,
ADVOCATE

HARSHITA
PANDEY,
AR

TEJO SHRI,
STENO GR-
I

MOHINDER
SINGH,DR

S.BHOWMI
CK, UNDER
SECRETAR
Y TO GOI

MUKESH
GUPTA, DR

GHAYUR
ALAM,
REGISTRA
R

RAJASTHA
N HIGH
COURT,
JODHPUR

SUJA B,
ASSISTANT
REGISTRA
R

SAMPADA
MEHTA,

Revenue

department DR(9)

In the matter

of appeal no.

E/51403/2019

-EX(DB)

Ex-Post Facto Ad”?'”'
o stration

permission Section

Permission for

deletion PA to

modification |Registr

of uploaded |ar
order

Relieving
Order

Request for
renewal of
lease and rent
agreement of
CESTAT,
Bangalore-reg.

Joining Report

letter of
recommendati
on

D.B. Central
Excise Appeal DR(J)
No. 10/2020

Reporting for
duty-reg

Extension of
depution

AR
(Centr

Regist
ry)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2145/ |29/06
2022 /2022

2146/ |29/06
2022 /2022

2147/ 30/06
2022 /2022

2148/ 30/06
2022 /2022

2149/ 30/06
2022 /2022

2150/ |30/06
2022 /2022

2151/ 30/06
2022 /2022

2152/ 30/06
2022 /2022

23/6/2022

NIL DTD 29/6/2022

NIL

NIL DATED 30.6.2022

NIL DATED 30.6.2022

F.NO.
04/CESTAT/HYD/BK/16
DATED 28.6.2022

F.NO.
08(5)/A.K/LDC/P.FICEST
AT/ALLD/2018 DATED
21/6/2022

F.NO. A.38012/2021-
AD.1C(CESTAT) DATED
29/6/2022

NIL DATED 30.6.2022

DIRECTOR

SEEMA
SADANA,
SPS

ACCOUNT
OFFICER
(CASH)

T. K.
SARKAR,
DR,
CESTAT,
KOLKATA

ARCHANA,
STENO-II

T.
VISHWAPR
AKASH,
DR,
CESTAT,
HYDERAB
AD

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHABA
D

S.
BHOWMIC
K,USTO
THE GOl

DEVENDER
, UDC

period of Mrs.
P Prasanna,
TO, CESTAT

Leave
application

ST/51797/201
acupos)  PRO)
Expanation for
the period
May 7 upto
24.6.2022
regarding
memo dated
24/6/2022

Joining Report
on 29th june,
2022 after one
day EL on
28th june,
2022

Relieving
Order

Forwarding of
intimation of
Sh. Amit
kumar, LDC-
reg

Filling of
Impleadment
Application in
WP No.
8254/2022-reg

Admini
stration
Section

Leave
application

AR(A
dmn)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2153/ 30/06
2022 /2022

2154/ 30/06
2022 /2022

2155/ |30/06
2022 /2022

2156/ |30/06
2022 /2022

NIL DATED 30.6.2022

REF:-
F.NO.01(12)/REG./MISC./
CESTAT/2021 DATED
30.6.2022

NIL DATED 30.6.2022

NIL DATED 30.6.2022

N.D
GEORGE,
ADVOCATE
, MUMBAI

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

AR,
CENTRAL
REGISTRY

AR,
CENTRAL
REGISTRY,
CESTAT,
NEW
DELHI

Reg:
CESTAT,
New Delhi,
Appeal No.
C/1009-
1013/2005/-
CuU(DB)

DR(J)

Reply for
latter dated
28/6/2022

AR(A
dmn)

Cause list for
Physical
hearing of
defect cases

Single

Member

(Appeal PAto
Branch) Cause |Registr
list for ar
Physical

hearing

PAto
Registr
ar



